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CENTRAL ADNINISThATIV1 TRIUN?L 

CALCUTTA BENCH 

NA.491 of 1997 
(O,A.j430 of 1996) 

Date: 12-02-98, 

Present: Hon'ble Mr.Justjce S.NsMalljck,Vjce..Chajrman 

Hon' ble Mr. S.E)asgupta, Administrative Member. 

ALARAM MAITY  

UNION OF INDIA & ORS. 

Per the petitioner: In person. 

For the respondents: Mr.S.K.Dutta,ceunsel, 

Heard on: 12-02-98. 
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S.N,MeIlick,VC. 

On consent of both the parties when the Original 

Application is taken up for hearing on admission, the 

petition for additisn of parties being M.A.ne.491/97 filed 

on 18.12.97, is taken up for hearing and disposed of. 

In the instant application, the petitioner wants te 

irrplead 18 persons as private respondents wh, are alleged 

to have been given appointment in the impugned pests. The 

ld.counsel appearing for the respondents, has no objection 

if the instant application is allowed. The Miscellaneous 

Application is allowed. Private respondents described in 
the aforesaid application be added as priate respondent 
nos.7 onwards. The cause title of the applicatien(OA) be 

amended accordingly by thd Registry and appropriate notes 

be kept in the Register. It further appears that the 

petitioner has already served copy of the amendment appli-
cation along with a copy of the Original Application. The 
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Postal Registration Slips have been filed which may be kept 

with the records and we are satisfied that the service is 

cèmplete so far as the private respondents are concerned. 

The Original Application is admitted for adjudication. 

It is submitted by the ld,counsel appearing for the respondents 

that the short reply which he has filed , does not contain 

sufficient detai1s. to rret the allegations made in the 

application ad as s'ich , he prays to file a detailed reply. 

Considering the age of the application and the urgency 

of the matter, the application is listed for hearing on 

7.4.98e Reply if any,to be put in within 3 weeks before the 

next date and r ej oinder, if any, within 2 weeks thereafter. 

(S,Dasgipta) 
Member(A) 

lick) 
Vice-Chairman. 


